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Agricultural Asseciation Ltd.

1549. SHRI BABURAO PATEL: Will
the Minister of FOOD AND AGRI-
CULTURE be pleased to state the
pames of Directors of the Agricultu-
ral Association Ltd., and their quali-
fcations?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICUL-
TURE, COMMUNITY DEVELOP-
MENT AND COOPERATION (SHRI
ANNASAHIB SHINDE): The follow-
ing are the Directors of the Agricul-
tural Association Limited.

1. Shri Thomas H. Roberts
2. Shri Charleg C. Roberts
8, Shrimati Dolly Nanda

4. Shri Rajinder Raikhy

8. Shri Harparshad Nanda

6. shri Harold E. Nolin

7. Shri Roger W. Rasmusen.

As regards qualifications of the
Directors, under the Companies Act,
1?56, a company jis not required to
disclose the qualifications of its
Directors. Hence, the information is
mot available,

R.M.S. Division in Jharsuguda (Orissa)

1550. SHRI RABI RAY:
SHRI SRADHAKAR
SUPAKAR:

‘Will the Minister of COMMUNICA-
TIONS be pleased to state:

(a) whether in view of the grow-
ing demand from the public in Orissa,
Government propose to gpen another
R.M.S division in Jharasuguda in
Orissa; and

(b) if so, when?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF PARLIAMENT-
ARY AFFAIRS AND COMMUNICA-
TIONS (SHRI I K. GUJRAL): (a)
No, as the new division is not justified,

(b) Does not arise.

Bidi Workers

1551. SHRI P. GOPALAN:
SHRI E. K. NAYANAR:
SHRI A. K. GOPALAN:

Wil] the Minister of LABOUR AND
HEHABILITATION be pleased to
state:

(a) whether it is a fact that a meet-
ing of the representatives of Bidl
workers and Industrialists wasg con~
vened by him at Hyderabad in De-
cember, 1967,

(b) if so, the matter discussed
thereat; and

(c) the decisions taken and when
the decisions are likely to be imple-
mented?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI HATHI):
(a) No.

(b) and (¢). Do not arise.

Desert Development Board

1553. SHRI D, N. PATODIA: Will
the Minister of FOOD AND AGRI-
CULTURE be pleased to state:

(a) whether the Desert Develop-
ment Board has finalised its plan of
work for 1968-69;

(b) if so, what are the details in
respect of Rajasthan;

(c) whether the Board’s targets
for 1967 have been fully achieved;
and

(d) if not, what is the shortfall and
the reasons therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF FOOD, AGRI-
CULTURE, COMMUNITY DEVE-
LOPMENT & COOPERATION (SHRI
ANNASAHIB SHINDE): (a) Rs.
Sir.

(b) The Desert Development Board
has decided that the following con-
crete programme should be consider-
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ed for execution in 1968-69 in Rajas-
than Sizte:

(i) In Barmer district, a scheme
should be prepared for the
renovation of about 10 tanks
and the protection of their
catchment areas;

(ii) In Jaisalmer district, a pro-
gramme of pasture and fodder
development should be taken
up on the basis of water
available from certain tube-
wells which might otherwise
remain undeveloped in this

areas;

(iii) In Jedhpur district, soil and
water conservation work
should be taken wup along

with a scheme for piped
supply to some villages

in Lonj tehsil
(c) and (d). No definite targets
were fixed for 1967-68. However, it
had been decided to take up work on
a pilot basis in one C. D, Block in
each of the 3 States of Rajasthan,

Gujarat and Haryana. These Blocks
were as follows:—

(i) Luni Block in Jodhpur dis-
trict in Rajasthan,

'(il) Mohindergarh II Block in
Mohindergarh  distriect in
Haryana.

(iii) Santalpur area in Banas-
kantha district in Gujarat.

It was proposed to carry out scien-
tific surveys of the resources of
these Blocks with a view to prepare
detailed project reports for them
for implementation during 1968-69.
However, the Desert Development
Board, at its first meeting held on
the 25th January, 1968, considered
the programme to be taken up for
the development of desert areas and
decided to give up the Block appro-
ach altogether. It recommended that
if a particular activity was considered
to be worth taking up, it need rot be
confined to the limits of one Block in
each State as had been the thinking
80 far. Accordingly, detailed schemes
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are now being prepared by the State
Governments of Rajasthan, Gujarat
and Haryana in regard ‘o the prog-
rammes to be taken up for execu-
tion during 1968-69 on the basis of
activities considered most suitable
in the circumstances prevaling in
each of these States.

Import of Rice

1554. SHRI T. D. RAMABADRAI:
SHRI MAYAVAN:
SHRI DEIVEEKAN:
SHRI VIRENDRAKUMAR
SHAH:

Wwill the Minister of FOOD AND
AGRICULTURE be pleased to state:

(a) whether it is a fact that f}w—
ernment have approached Tha::land
and Burma for the supply of rice;

(b) if so, their reaction thereto;

(c) the total quantity of rice to be
jmported from these countries;

(d) whether any other country has
been .approached for the supply of
rice; and .

(e) the total quantity of rice re-
quired during 1968 for distribution im
the country?

THE MINISTER OF STATE IN
THE MINISRTY OF FOOD, AGRI-
CULTURE, COMMUNITY DEVE-
LOPMENT & COOPERATION (SHRI
ANNASAHIB SHINDE): (a) Yes,
Sir.

(b) and (c). Negotiations are still
in progress with these countries and
the quantities of rice likely to be
available are not as yet known.

(d) Yes, Sir.

(e) The quantity of rice required
for the public distribution system
from central and state stocks during
1968 is estimated at about 33 lakh
tonnes.





